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1480481 Maharashtra 23,332 . 1o
1-7-80 to
31-10-80
1-11-80 to
19-2-81 53,000 610
Tamil Nadu 1.375 600
ToraL 77,707
information (d) Yes, Sir.

(¢) According to the
provided by NAFED, the production
of onion during 1980-81 is likely to
be of the order of around 26 lakh ton-
nes, ’

(e)-The details of export under-
taken by NAFED amd astociated ship-
pers during the year 1980 and during
Jamuary, 1881 are as under:—

Qty : In Metric Tonnes.
Value : Rupees in lakhs.

Year/ NAFED Associated shippers Total
Month
Qty. Value Qty. Value Qty. Value
1980 . . 57132 861- 70 89375 1495° 12 146507 2356 82
January 1981 3655 45'93 8192 134° 33 11847 180° 26

Orop insurance in Madhya Pradesh

1954. DR. VASANT KUMAR PAN-
DIA: Will the ‘Minister of AGRI-
CULTURE be pleased to state:

(a) whether Government have de-
cided to extend the Pilot Crop Insu-

rance Scheme to Madhya Pradesh in -

1981;

(b) it s0, the details thereof and
if not,” the reasons for the delay;

{c) whether the General Insuranoe
Corporation hag agreed to take .ip
Crop Insyrance and if s0, to what
extent and

@ whmher the Govemmtnt ol

Madhya Pradesh have agreed to share.

50 per cent of the premium due from
smail and marginal farmers to make
this scheme for the specxal arees
viable?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RPCONSTRUCTION iSHRI
P. V. SWAMINATHAN): {a) ¢to

“ (d). The Government of India has

circulated the Pilot Crop Insutance
Scheme dimplemented through the
General Insurance Corporation of
India to all the States including Ma-
dhya Pradesh #or adoption. The
General Insurance Corporation
has agreed  to provide insurance
cover under the Pilot Schiame
upto a maximium of Rs, &5 cro-
Poctoral States. Under the on-.

' going pilot scheme, subsidy on the

premium payable by smell land mar-

gmaitarmersuptosopercentatm
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total is allowed under the Special
Programmeg like IRD, No final deci-
gion has so far been taken by the
State Government of Madhya Pradesh
for implementing the Crop Insurance
Scheme,

Caitle Insurance in Madhya Pradesh

1955. DR. VASANT KUMAR PANI
DIT: Will the Minister of AGRI-
CULTURE be pleased lo state:

(a) whether the Central Govern-
ment have introduced Cattle Insur-
ance Scheme;

(b) if so, the States in which it is
operating and the total number of
animal curbed by the insurance upto
December 1880; _

(c¢) whether the Government have
decided to reduce the premium rate
from 4 per cent to 3,2 per cent on
fhe full amount of market value of
cattle; and

(d) how many animalg are propos-
ed to be covered under the Cattle
Insurance in Madhya Pradesh and
capital outlay thereupon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R, V. SWAMINATHAN): (a)
and (b). Cattle Insurance business
is being transacted by the four subsi-
diaries of the General Insurance Cor-
poration of India throughout the
country. Estimated total number of
cattle covered during 1980 ig 56 lakhs,

{c) The premium rates are laid
down by the General Insurance Cor-
poration of India and its subsidiaries.
For the targetted groups in the spe-
clal programme areas like IRD/DPAP
the premium rafe is 225 per cent.
There iy also provision for subsidy of
1 per cent on this premium from the
special programme funds, The insu-
rance is related to the institutional
loan. The full market value can be
covered by an additional premium at
the option of the insured,

. There is no proposal under consi-
ton of GIC for reducing the pre-

. dera
mium os cattle insurance,

' (d) State-wise targets for  cattle -

insurance have hot been laid down;
there is also no ceiling on the number
of cattle to be insured per State,

Bajaj Sagar Irrigation Project

1956. SHRI BHEEKHAEBHAI: Will
the Minister of IRRIGATION be
pleased to state: )

(aywwhether it is a fact that Bajaj
Sagar Irrigation Project in Banswara

‘District in Rajasthan iz mot being

completed within the stipulated time;
(b) if so the reasong therefor;

(¢) whether it is due iop non-allo-
cation of funds by Gujarat Govern-
ment which is a partner in this joini
project; and

(d) whether Government of India
have ever asked the Gujarat Govern-
ment to arrange payment for out-
standing dueg like back water com-
pensation?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R, ANSARI): (a) and (b).
There has been delay in the comple-
tion of the Mahi Bajaj Sagar Project,
largely due to shortage of construc-
tion materials and difficulties that
had arisen with the main contractors
on the Project,

(c) No, Sir. The Rajasthan Gov-
ernment has reported that work on
the Project has not suffered due to
non-allocation of funds by Gujarat
Government. :

(d) No, Sir,

Reconstruction of Ceniral Social Wel-
fare Board

1857. SHRI BHEEKHABHAI: Wwill
the Minister of EDUCATION AND
SOCIAL WELFARE be pleated 1o
state: e

. (a) whether Government propou
to reconstitute the Central Soclal
Welfare Board;





